11/13/2018

Fourteenth Loksabha

Session : 6
Date : 20-12-2005

Participants : Singh Shri Prabhunath

an>

Title : Need to enhance the quota of patients to be recommended by MPs for financial
assistance under Prime Minister’s National Relief Fund.

MR. SPEAKER: Only Shri Prabhunath Singh’s statement will go on record. Nobody

else’s observations will be recorded.
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MR. SPEAKER: The system is not right.
sft Y gmrer gHt () : H TS 99 F U B TG BT 5. ()

SHRI A. KRISHNASWAMY : Mr. Speaker, Sir, I would like to associate myself with the
matter raised by Shri Prabhunath Singh. ... (Interruptions)
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MR. SPEAKER: How can they respond immediately on all issues?

... (Interruptions)

MR. SPEAKER: Mr. Prabhunath Singh, your submission is recorded in full. They cannot
immediately respond to this. This is very unfair.

... (Interruptions)

MR. SPEAKER: You are not helping the cause by merely interrupting another Member
who wants to raise a very important issue.

... (Interruptions)
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MR. SPEAKER: You are not helping his cause. I know his ability. He has very forcefully

and 1n a proper manner placed the matter on record[k15].

PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, the whole House is

unanimous on this issue... (Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, our concern is that the
Government should respond on this... (/nterruptions)

#t dgpia WX (AR, T8RS : I, 98d Hedqol I 2
MR. SPEAKER: Everybody understands.

... (Interruptions)

MR. SPEAKER: No, I will not allow you, Shri Pathak. No notice has been given by
anybody. Submission of only Dr. C. Krishnan will be recorded.

(Interruptions) ... *

DR. C. KRISHNAN (POLLACHI): Thank you, Mr. Speaker Sir, for giving me this
opportunity raise... (Interruptions)
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MR. SPEAKER: You cannot force the Government to respond immediately.
... (Interruptions)

MR. SPEAKER: Do you not want Tamil Nadu matter to be raised? If you do not want,

then I will go away. If you want, then sit down.

... (Interruptions)

MR. SPEAKER: You are disturbing the Members from Tamil Nadu. They want to raise

an important issue.
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... (Interruptions)

MR. SPEAKER: Yes, Dr. Krishnan, please speak.

*Not Recorded

4/4



